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5. Annexure R/4: A tabular chart of rainfall data from the last
29 years for rain gauge stations at Neem ka Thana and Raipur 36
Patan Dam site.

RESPONDENT NO. 8
Date: 01.10.2024
Place: New Delhi
THROUGH

Ashok If‘umar Verma

Assistant Mining Engineer,
Officer-in-Charge for Respondent No. 8
Department of Mines and Geology,

' Government of Rajasthan
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 350/2024

IN THE MATTER OF:

AMIT KUMAR AND ANR. ...APPLICANTS
VERSUS

UNION OF INDIA & ORS. ...RESPONDENTS

SHORT FACTUAL REPLY TO THE ORIGINAL APPLICATION NO.

350/2024 ON_BEHALF OF RESPONDENT NO. 8 ALONG WITH

AFFIDAVIT.

MOST RESPECTFULLY SHOWETH

1. The present Short Factual Reply is being filed on behalf of the State of
Rajasthan Through Chief Secretary i.e., Respondent No. 3, Water
Resources Department 1.e., Respondent No. 4, and Rajasthan River Basin
& Water Resources Planning Authority, i.e., Respondent No. 6 to the
Original Application preferred by and on behalf of Mr. Amit Kumar and
Mr. Kailash Meena (herein after referred to as *‘Applicants’) under Section
14 & 15(1) read with Section 18(1) & (2) of National Green Tribunal Act'
20 10 (hereinafter referred to as '"NGT Act’) by the Applicants herein
before the Hon’ble National Green Tribunal (hereinafier referred to as the

"Tribunal’). It is further submitted that the Answering Respondents reserve

e



665

the right to prefer a detail reply to present Application, if necessary or
directed by this Hon’ble Tribunal.

. The Accompanying Reply filed by or on behalf of Respondent Nos. 3, 4,
& 0 is being relied upon by the Answering Respondent and the same is not

reiterated herein for the sake of brevity.

PRELIMINARY SUBMISSIONS

. At the outset, the Answering Respondents disputes and denies all
averments, submissions and contentions made in the Original Application
save and except what is expressly admitted hereinafter. In the present
application, the Applicants incorrectly alleges that illegal encroachments
and illegal mining activities are affecting the flow of Kasawati/Krishnawati
River in the Neem Ka Thana, District, State of Rajasthan and
Mahendragarh, District, State of Haryana (hereinafter referred to as ‘river
area’) at present. The Applicants are trying to build a case that due to non-
effective intervention; environmental conservation is getting affected
leaving profound impact on the region including lowering of the

groundwater level in return affecting the livelihood of farmers in the

adjacent communities. Q
3
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3. The Answering Respondents and the other concerned authorities are taking
all necessary steps conservation, preservation and restoration of the

catchment area of the river area.

BRIEF FACTUAL SUBMISSIONS

4. The Krishnawati/Kasawati River basin originates from the Mothuka &

Dariba Mines hills. It is a seasonal river. The main catchment area of the
river is adjoining area of Tehsil Patan and Neem ka thana of District Neem
ka thana. The total catchment area of Krishnawati River is 288 Sq. Kms.
The Various drains from the catchment area meet at Raipur Patan dam
passing through a multitude of villages in both State of Rajasthan as well
as in State of Haryana. This river historically has been considered a
tributary to Sahibi River and has played a vital role in sustaining
agriculture, supporting biodiversity, and serving as a lifeline for countless

villages along its course.

The Krishnawati/Kasawati River becomes fully developed downstream of
Raipur Patan dam near village Raipur Patan in District Neem ka thana and
flowing approximate 22 Kms through various villages including Kachareda,
Dhandhela, Rajpura, Hasampur, Jatwas, Chhaja ki nangal, Blupura,
Ramsinghpura, Khurdiya, Rampura, Dalpatpura, Kanthi, Mothuka and

Raipur Patan of District Neem ka thana in Rajasthan and near village Sirsa

o
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time to time action is taken against illegal mining/transportation/storage of
bajri which is carried out in/around the riverbed which forms the catchment
area. It is further submitted that at present no lease stands sanctioned for
Sand Mining in the Kasawati riverbed in the District Neem Ka Thana. A
True copy of Letter dated 17.09.2024 by the officials of Mining Department,

Neem ka Thana has been marked and annexed as Annexure R/2.

It is categorically submitted that time and again if any encroachment is found
the authorities take immediate action. The Water Resources
Department (Respondent No. 4) had issued 6 notices to the illegal
encroachers in the year 2021 to remove/ vacate the illegal encroachment/
mining in the catchment area and the same is a matter of record. Such record
is a proof that the Answering Respondents have acted vigilantly leaving no
encroachment/ illegal mining on the riverbed in consonance with
Environmental Protection norms to ensure that there is no hinderance in the
river flow. Further on 17.01.2023, a joint Committee comprised of officials
from Water Resources Department, Revenue Department and Mining
Department made a field visit of the entire Kasawati River, in accordance
with law. Thereby, ensuring that no encroachment/ illegal mining prevails in
the concerned area. A True Copy of Communication dated 18.01.2023 of

Assistance Mining Engineer (Respondent No. 8) has been annexed and

marked as Annexure R/3 (Colly). eﬁ!{
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9. The main reasons for the limited or low water flow of the Kasawati River
can be attributed to several factors including but not limited to continuous
reduction in the long-term average rainfall, the expansion of the agricultural
sector, which has reduced independent catchment areas and consequently
decreased water inflow. Additionally, the excessive extraction of
groundwater has hindered the conversion of water into runoff, worsening the
situation. A tabular chart of rainfall data from the last 29 years for rain gauge
stations at Neem ka Thana and Raipur Patan Dam site has been annexed and

marked as Annexure R/4.

10. The Answering Respondent undertake to comply with each and every order
of this Hon’ble Tribunal in its letter and spirit to the best of its capacity at its
earliest. Further, the Answering Respondent crave the liberty to file

additional submissions as and when required by this Hon’ble Tribunal.

PRAYER

It is therefore, most respectfully prayed that in view of the submissions made

hereinabove, the Hon’ble Tribunal may be pleased to-

i) Dismiss the Original Application bearing OA No. 350/2024 referred by/on

e

behalf of the Applicants; and
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ii)  Pass any other/further order which this Hon’ble Tribunal may deem fit and

proper in the interest of Justice, equity and good conscience.

RESPONDENT NO. 8
Date: 01.10.2024
Place: New Delhi
THROUGH

Ashok Kufar Vefma

Assistant Mining Engineer,
Officer-in-Charge for Respondent No. 8
Department of Mines and Geology,
Government of Rajasthan
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IN THE MATTER OF:
AMIT KUMAR & ANR.

UNION OF INDIA& ORS. ...RESPONDENTS
AFFIDAVIT

I, Ashok Kumar Verma aged about 56 years, at present working as Assistant

Mining Engineer, Neem ka Thana solemnly swear and affirm on as under:-

1. That I am the Officer in Charge (OIC) in the above captioned matter for
the Department of Mines and Geology (Respondent No. 8). I am well

conversant with the facts and circumstances of the case.

2. Istate that I have read and understood the contents of the accompanying
Reply which has been drafted by my counsel under my instructions and
the same has been explained to me. I say that the contents of the same are

true and correct to the best of my knowledge and belief.

3. That the submissions made therein are believed to be true and nothing

material has been concealed therefrom.

4. Isay that Annexures in the instant Reply is the true and correct copy, true
and typed copy and true and translated copy of the original.

DIST S1¢ AR (RAJ.
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VERIFICATION )

{ Vo

I, the Deponent above named do hereby solemnly affir l'.\f‘hlat éonfﬁnts of
Paragraphs no. 1 to 4 of the forégoing Affidavit are true aﬁw J
best of my knowledge and belief. No part of it is false an i

material has been concealed therefrom.

Verified at Neo\setaig on this day 3.5-of Leplowkets , 2024.

a4
DEWONENTT
e af. AT
o HerRIET

NEEMKATHANA,
DIST SIKAR (RAJ.
Mob 2160239246

@8 1 0CT 2024
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Tabular chart of rainfall data of the last 29 years of rain gauge stations

698

Annexure R/4

Neem ka Thana and Raipur Patan Dam site

Total Rainfall in M.M.
S. No. Year Neem ka Thana Raipur Patan

L. 1995 694 -

2. 1996 890 -

3. 1997 351 -

4. 1998 163 -

5. 1999 332 -

6. 2000 290 -

7. 2001 350 -

8. 2002 207 -

9. 2003 524 -

10. 2004 417 -

1. 2005 719 -

12. 2006 384 -

13. 2007 342 387
14. 2008 555 305
15. 2009 336 400
16. 2010 1124 1124
17. 2011 849 583
18. 2012 680.5 553
19. 2013 510 290
20. 2014 553 553
21. 2015 562 251
22. 2016 650 328
23. 2017 429 333
24. 2018 838 754
25. 2019 619 500
26. 2020 575 398
217. 2021 581 517
28. 2022 412 474
29. 2023 701 562
30. 2024 648 758
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VAKALATNAMA
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL || 37007
PRINCIPLE BENCH AT NEW DELHI H
ORIGINAL APPLICATION NO. 3502024 (PB) (==
INTHE MATTER OF:
AMIT KUMAR AND ANR. -+ APPLICANTS

VERSUS
UNTON OF INDIA & ORS. -« RESPONDENTS

know All whom these presents shall come that I, Ashok Kumar Verma, aged about 56 years, at present
working as Assistant Mining Engineer, Neem ka thana and Officer in Charge (OIC) for
Respondent No. 8, Department of Mines and Geology, Government of Rajasthan do hereby
appoint;

Prachi Mishra (D/21 76/1999), Chaitanya (D/2594/2015)

¥, Todarmal Lane, Bengali Market, New Delhi - 10001

Ph: 9818488187: 8130068859; 8586840600

Email: mishraprachiadv@gmail.com

hereinafter called the Advocate/s to be my/our Advocate/s in the abovementioned Original Application
and authorize him/them:

To act, appear and plead in the above noted case in this Court or in any other Court in
which the same may be tried or heard and also in the Appellate Court.

To sign, file, verify and present pleadings, applications, appeals, cross-objections, or
Petitions for execution, review, revision, withdrawal, compromise or other petitions replies, objections
affidavits or other documents as may be deemed necessary or proper for the prosecution of the said case
in all its stages.

To file and take back documents.

To withdraw or compromise the said case or submit 10 arbitration any differences or
disputes that may arisc touching or in any manner relating to the said casc. ;

To deposit, draw and recejve monies, cheques and grant receipts therefore and to do al
other acts and things which may be necessary to be done for the progress and in the course of the
prosecution of the said case.

To appoint and instruct any other Legal Practitioner authorizing him to exercise the
powers and authorities hereby conferred upon the Advocate whenever he may thing fit to do so and to
sign the power of attorncy on my/our behalf,

the fee agreed by me/us to be paid to the Advocate remaining unpaid, he shall be entitled to withdraw
from the prosecution of the said case until the same is paid. If any costs are allowed for an adjournment,
the Advocate would be entitled to the same.,

IN WITNESS WHEREOF I’'We do hereunto set my/our hand to these presents the
contents of which have been understood by me/us this 29 day of June.2024. ;
Accepted and Identified.

S
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ADVOCATES : )
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